
THE GAUHATI H IGH COURT AT G UWAHATI
(HIGHCOURTOFASSAN4,NAGALAND,N4IZORAIYANDARUNACHALPRADESH)

NO.HC.VIT-34/ 2O2O I 276L I A

From Shri Saptarshi Garg,

,lt.Registrar (Vigilance),

Gauhati High Court,

Guwahati.

To, Smti. Bobita Kshetry,

Mem ber,

Motor Accident Claims Tribunal,

Sonitpur, TezPur.

,h
Dated Guwahati , rhe 9o March, 2023.

Sub:-

Ref:-

Memo NO.HC.v:rl,.-g4l202012762lA, dated to'ag ' Zoz3

Copy to:

,.,,/f . fne Project I\4anager, Gauhati High Court'

Vehicle permission'

Letter No, F4ACT(S) 265 Dated 21 .03 7023

Sir,

With reference to the above, I am directed to inform you that your

prayer for permission to use the official vehicle, at own cost' from the

eveningofL2.o4,2o23tillthemorningol24,04,2023,hasbeengranted.The

next senior most Judicial officer at Sonitpur, Tezpur, will remaln in charge of your

Court and office during your absence.

Yours faithfullY,

edl-
tT. EGISTRAR (VIGILA cE)

JT. REGIS (VIGILA NCE)


